Office of the District & Sessions Judge, Sheikhpura

Order No 19 /(G)/2022

Dated: 13.02.2022

In view of direction given by Ilon’ble the Inspecting Judge of the
Judgeship of Sheikhpura with regard to the functioning of court of Sheikhpura
Judgeship and in superession of all carlier order issued with regard to the
functioning of courts situated in the Judgeship of Sheikhpura, It is hereby
ordered that all the courts of Sheikhpura Judgeship shall run in physical mode
from Monday to Friday in every week. It is further ordered that all the courts of
Sheikhpura Judgeship shall run in virtual mode on Saturday in every week.

The arrangement of virtual court proceeding of all courts situated in this
Judgeship is mentioned as below in tabular form;
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'SL | Name of the Court Timing Slots for | Virtual court
NO studio based room no 1 (on
| virtual court ground floor)
| room no. 2 (on
; | first floor)
I | District and Sessions Judge 1030AMTO | —oen h'
| 11:30 AM
2 T Principal Judge, Family Court | ——-——- 1230 PMto
| 01:30 PM
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) ACIMITCUM-SUR | weweeee 0300 PMTO
JUDGE IV 03:30 PM
10 | Munsit [ 03:30 TO 04:00
PM
11 'SDJM o 03:00 PMTO | —aee
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12 Sri Radhe ghyam, JM 1% Class | 03:30 P.M to
(VeCon+) 04:00 P.M
13 sﬁsonal Biswas JM.IST | 04:00 PMTO | "
| Class 04:30 PM
4 ' Sri Jeetendra Kumar J.M I I - 04:00 PM TO
| | Class 04:30 PM
| I —

Above time slot is allotted only for Studio Based Court in virtual
mode. However, the Judicial Officer remain available for work in virtual mode
and will utilize the other digital means for holding hearing of the court in virtual
mode during remaining period of court hour. All presiding officer, members of
the Bar & stakcholder are requested/directed to ensure minimum footfall. Nazir
and Court Manager is directed to ensure proper sanitization in civil court
premises, Ijlas, offices, and virtual court rooms on daily basis.

The General Secretary, District Bar Association, Sheikhpura is
requested to impress upon the learned members of Bar to avoid congregation
and to ensure minimum footfall in the court premises and to follow COVID-19
guidelines of Central Government/State Government and SO.P as directed by
[Ton’ble Court. Only learned Advocates will be allowed to enter into the Studio

Based Court room as per time slots. The above order come into force with
immediate cffect.

Inform all concerned at once for needful.

Sd/-
(Md. Gheyasuddin)
I/C District & Sessions Judge,
Sheikhpura
13.02.2022



